| TEM NO 18 COURT NO. 14 SECTION 111
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Speci al Leave to  Appeal (Gwvil)...... /2011
CC 3918/ 2011

(From the judgenent and order dated 16/11/2009 in TTR No.
1219/ 2006 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

COW SSI ONER, TRADE TAX, UP Petitioner(s)
VERSUS
SIS T. B. FURNI TURE Respondent ( s)

(Wth appln(s) for c/delay in filing SLP,c/delay in refiling SLP)

Date: 07/03/2011 This Petition was called on for hearing today.

CORAM :
HON BLE DR. JUSTI CE MJKUNDAKAM SHARNVA
HON BLE MR JUSTICE ANIL R DAVE

For Petitioner(s)

Gunnam Venkat eswar a Rao, Adv.
Kavin Gul ati, Adv.

Samr Ali Khan, Adv.

Rashm Si ngh, Adv.

FSSS

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

| ssue notice bot h on application seeki ng for
condonations of delay as also on special |eave petition

( NEELAM GULATI ) (RENU DI WAN)
SR P.A COURT MASTER



